IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

20.11. 2024

SL Date of Court Fee Notify

|NOT READY CASES

1 |54095/2024(26.06.2024 |[MATA/391/2023 N.R BEHERA (3.00,3*3 fffé;
2024-

2 161698/202424.07.2024 |RPFAM/451/2023 M M NAYAK  |4.00,3%4 1150
2024-

3 |86304/2024(08.10.2024 |RSA/59/2014 M ROUT 63.00,3%63 100
2024-

4 190280/2024(30.10.2024 |TRP(C)/273/2019  |A DAS 20.00,3*%20 11000
2024-

5 191298/202405.11.2024 |SA/289/1994 P K BARIK  |2.00,3*2 150
2024-

6 [91663/2024(06.11.2024 C)/9675/2021  |SARAT 9.00,3%9 150
DILLIP KUMAR « 2024-

7 [91899/2024(06.11.2024  |CRLMC/1905/2022 | ' 3.00,3%3 1150
2024-

8 92201/2024|07.11.2024 |SA/246/1995 M DAS 3.00,3*3 11050
B. N. 2024-

*

9 [92496/2024|07.11.2024  |WP(C)/17026/2024 |ooin. o |4.00,3%4 11050
2024-

10 92680/2024(08.11.2024 |SA/94/1990 J P KAR 21.00,3*21 T1-90
2024-

11 |92767/2024(08.11.2024 |FAO/163/2006 M BEHERA 4.00,3*4 1150
2024-

12 |92769/2024(08.11.2024 |FAO/831/2019 M BEHERA 5.00,3%5 1150
2024-

13 [93240/2024(11.11.2024 |SA/101/2000 T K MOHANTY [21.00,3%21 150
2024-

14 [93700/2024(12.11.2024 |OTAPL/2/2021 M R MALLA  |3.00,3*3 11050
2024-

15 [93755/2024|12.11.2024 |SA/50/1999 G SUNDARA  3.00,3*3 11050
2024-

16 |94085/2024|13.11.2024 |RVWPET/199/2023  |P K BEHERA |4.00,3*4 T1-90
2024-

17 194449/20241(14.11.2024 WA/30/2024 M BEHERA 4.00,3*%4 11-20
2024-

18 [94509/2024|14.11.2024 C)/40903/2023 |S K MOHANTY [9.00,3*9 150
2024-

19 ]95060/202418.11.2024 MATA/328/2023 A K NAYAK 6.00,3*%6 11-20
20 |95089/2024(18.11.2024 |[WPC(OAC)/1644/2016|S MALLICK  |37.00,3*37 2024-




|

11-20

21 195532/20241|19.11.2024 WPC (OAC) /524/2019 M. R. SAHOO |5.00,3*5 ig%gs
2024-
22 195533/20241(19.11.2024 WPC (OAC) /4812/2016 M. R. SAHOO |4.00,3*4 11-20
13.00,3*13 2024
23 ]95556/2024|19.11.2024 |0JC/1360/2002 MITHUN DAS |document in 11-20
dms
2024-
24 |95737/20241|19.11.2024 0JC/11925/2000 R.K.BARIK 5.00,3*5 11-20
160.00,3*160 2024-
25 196101/2024|20.11.2024 WP (C)/26214/2013 A.P.DAS document in 11-20
dms
READY CASES
11.00,3*11 2024-
26 194092/2024113.11.2024 WP (C)/9077/2018 P K NAYAK SENT TO FILE 11-20
7.00,3*7 SENT
TO XEROX BY 2024-
27 195068/2024|18.11.2024 RSA/391/2023 P K NAYAK HAND BY 11-20
PRABODH DASH,
X/S
3.00,3*3
DOCUMENT 2024-
28 195735/20241|19.11.2024 WP (C)/19409/20009 B.N.SHADANGI AVATLABLE IN 11-20
DMS
* —
29 195751/20241|19.11.2024 ABLAPL/10051/2024 |A.K.MOHANTY 3.00,3*3 2024
download copy |11-20
S. K. 6.00,3*6 SENT |2024-
30 195934/2024120.11.2024 CRLMC/635/2023 DWIVEDI TO XEROX 11-20
4.00,3*%4
DOCUMENT 2024-
31 196083/202420.11.2024 ABLAPL/15111/2016 |P K DASH AVATLABLE IN 11-20
DMS
54.00,3*54 2024-
32 196095/2024120.11.2024 WP (C) /15478/2005 A.P.DAS document in 11-20
dms
29.00,3*29 2024
33 196096/20241(20.11.2024 WP (C)/15481/2005 A.P.DAS document in 11-20
dms
3.00,3*3
DOCUMENT 2024~
34 196097/2024120.11.2024 WP (C)/11176/2009 H.S.MISHRA AVATIABLE IN 11-20
DMS
46.00,3*46
document 2024-
35 196098/2024120.11.2024 WP (C) /25432/2012 A.P.DAS svailable in 11-20
dms

NIC




